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CPNO. Y05 [ 2013
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CP No.105/2017

Mrs. Monica Nanda, PCS alongwith Advocate Sh. Saurabh Srivastava PCS for

the petitioner. Sh. Krishna Dev Vyas, CGSC for the ROC, Kanpur.

Argument, in respect of the present petition are heard. The order is reserved.
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Dated:11.12.2017 H.P. Chaturvedi, Member (Judicial)
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